91 Written Answers

various measures to improve the economic
viability of the sugar [actories in order to enable
them to pay remunerative cane price lo the
larmers. Besides this, financial assistance is
also provided to the sugar factodes from the
Sugar Developiment Fund at a concessional rate
of interest for development of sugarcane.

Relcase of Fund [rom Sugar Development Fund
for Andhra Pradesh

2107. SHRI MENTAY PADMANABHAM :
Will the Minister of FOOD be pleased (o
stale :

(2) whether il is a fact that Government
of Andhra Pradesh has sought release of
approximately Rs. 1060 lakhs [rom the Sugar
Developmenl Fund for revival of sick sugar
units at Bobbili Seelhanagaram and Nizam
Sugar Limiled in Andhra Pradesh; and

(b) if so, what steps Governmernt propose (o
take lo grant and release the full amount as
demanded by the Government of Andhra
Pradesh ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP NATH
RAD: (a) Yes, Sir. M/s. Nizam Sugar Faclory
Lid, Andhia Pradesh had applied for a loan of
Rs. 1060 lakhs from the Sugar Development
Fund for rehabililation of their unit at
Bobbili Seethanagaram. ‘

(b) The Suger Undenaking has been
sanctioned SDF loan of Rs. 789.44 1akhs, which
is the maximum 2mount admissible under the
guidelines, [rom the Sugar Development Fund
for modemisation/rehabilitation. Out of this,
Rs. 690.76 lakhs has already been released (o the
undertaking.
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Sugar Mills Assistance by Sugar Dcvelopment
Fund

2309. SHRI GOPAL SINGH G.SOLANKI :
Will the Minister of FOOD be plcased (o
state :

(a) whether Gavernment have been extend-
ing assistance lo States’ Sugar Mills through
Sugar Development Fund; and

(b) if so0, in what manner the said essislance
was provided last year $tale-wise, logether with
the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD (SHRI KALP. NATH
RAD): (a) Yes, Sir. Loans from Sugar Develop:
ment Fund are provided 1o sugar mills for
development of sugarcane in their area of
operation and for modernisation/rehabilitation
of their plant and machinery.

(b) A list, giving the names of sugar factories
State-wise, who have been sanctioned loans
from the Sugar Development Fund during
1992-93, is attached as statement

Statement

List of Sugar Factories, State-wise, who have been Sanctioned Loans from the Sugar Development Fund
during 1992-93

Name of the Mill

S. No. Amount sanctioned
(Rs. in lakhs)
1 2 3
(@ LOANS FOR SUGARCANE DEVELOPMENT : ‘ N -
Andhra Pradesh :
1 Shri Vaani Sugars and Industries Lid., Chittor, AP. 27045



